
 LOK  SABHA  DEBATES

 LOK  SABHA

 September  3,  974:Bhadra!
 12,  896  (Saka)

 Tuesday,

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr.  SPEAKER  in  the  Chair]

 MOTION  FOR  ADJOURNMENT

 ALLEGED  STARVATION  DEATHS  IN  BIHAR

 SOME  HON.  MEMBERS  rose—

 SHRI  sAMAR  GUHA  _  (Contai):
 Sir,  I  have  given  notice  of  an  ad-
 journment  motion...  (Interruptions)

 श्री  अटल  बिहारी  वाजपेयी  (ग्वालियर):
 ग्रध्यक्ष  महोदय,  मेने  एयर  काम  रोको  प्रस्ताव

 दिया  है  जो  कि  बिहार  के  बारे  में  है  1  म॑
 ग्राम  बिहार  का  दौरा  कर  के  आया  हूं  ।

 बिहार  में  सूखे  के  कारण  और  बाढ़  के  कारण

 विनाश  की  स्थिति  है  ।  केन्द्र  सरकार  न  35

 हजार  टन  अनाज  प्रति  मास  वहां  पर  देने

 का  फायदा  किया  था  लेकिन  केवल  0  हजार
 टन  5नाज  दिया  जा  रहा  है।  नतीजा  यह

 हो  रहा  है  कि  बिहार  में  लाखों  लोग  भूख  से

 मर  रहे है  ।  मेकाप  के  सामने  यह  अखबार  की

 खबर  रख रहा  हू  :  “मुजफ्फरपुर  जिले  के  अन्तर्गत

 कुढ़ना  प्रचंड  में  बाढ़  एवं  अतिवृष्टि  के  कारण

 70  फीसदी  तबाह  और  भुखमरी  के  कगार

 तरह।  गत  LS  रात  को  छाजन  संग्राम  की

 ०७  हरिजन  महिला,  श्री  ढ़ोढ़ा  पासवान  की

 पत्नी  की  मृत्यु  ग्रीन  भाव  से  हो  गई  1  इसी

 तरह  उक्त  गांव  के  ही  करघा  टोले  के  किसुनी
 मांझी  की  मृत्यु  कनन्न  के  विना  गत  6  अगस्त

 को  हो  गई  ra

 ग्रध्यक्ष  महोदय  केवल  विरोधी  दल

 वाले  ही  नहीं  बल्कि  'सत्तारूढ़  दल  के  सदस्य  भी

 भुखमरी  के  मामलों  का  प्रकाश  में  ला  रहे  हैं

 जैसा  कि  अखबार  में  निकला  है  ;  इस  में  लिखा

 है  “बिहार  प्रदेशयुवा  कांग्रेस  के  श्री  रोगन  लाल

 भाटिया  »  अनुसार  पिछले  कई  महीनों  से

 इस  जिले  में  सुखाड  की  स्थिति  के  फलस्वरूप
 लगभग  पटह  व्यक्ति  भूख  से  मर  गये  हैं।  उन्हों
 ने  कल  यहां  एक  वक्‍तव्य  जारी  कर  जिले  में

 बड़े  पैमाने  पर  भुखमरी  को  रोकने  के  लिये

 सरकार  6  अ्रविलम्ब  राहत  की  व्यवस्था

 करने  की  पोल  की ।'

 इतना  ही  नहीं  बाढ  पौड़ी  भुक्खड़
 ग्रह  लूटमार  पर  उतारू  हो  गये  हैं  करने  पापी
 पेट  को  भरने  के  लिए  ।

 अध्यक्ष  महोदय  :  बाजपेयी  जी,  कल
 भी  यह  मामला  आया  था  म्रौर  इस  पर

 कोच  स  भी  पूछे  जा  चुके  हैं  अ/र  बहस  भी

 इस  पर  हा  शुक्रो  है  ।  यह  तो  एक  कांटिन्यूइंग
 मटर  है  और  इस  पर  एडजोनंमंट  मोशन  कैसे

 एडमिट  होगा,  लेकिन  a  ने  कल  इन  से  कहा
 था  कि  यह  एक  स्टेटमेंट  दें  t  तो  जो  वे  स्टेटमेंट
 देंगे  उत्त  में  यह  बात  भो  ञभ्रा  जाएगी  t  कल  भी

 यह  आया  था  और  इस  के  बार  में  में  ने  कह
 दिया  था  कि  वे  लेटेस्ट  पोजीशन  दें  ।  26  तक

 की  तो वे बता  चुके  हैं  ग्रीरउत्  के  वाद  की  जो

 प  जीवन  है,  वह  ये  बता  देंगे  ।

 PROF.  MADHU  DANDAVATE
 (Rajapur):  Sir,  is  it  your  ruling
 that  starvation  deaths  in  the  present
 regime  is  a  continuing  phenomenon?
 (Interruptions)

 MR,  SPEAKER:  It  is  not  a  ques-
 tion  of  ruling.  After  all,  we  have
 the  rules  about  it.  That  was  done
 yesterday.  They  will  let  us  know  the
 position  about  this  matter  also  that
 you  have  raised  today,
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 tt  अ्रटस  बिहारी  बाजपेयी  :  जितना
 प्रदान  केन्द्र  ने  देने  का  वायदा  किया  था,
 उतना  अनाज  दिया  नही  है  t

 अध्यक्ष  महोदय  :  इस  के  बारे  में  भी  उन
 पै  पूछेंगे  कि  क्या  बात  हैं

 ancien  eM  be
 भी  अटल  बिहारी  बाजपेयी  :  विहार

 सरकार  के  जो  मंत्री  है  वे  तो  परिक्रमा  करने
 | मांगे  &  कि  कुर्सी  बेचारों  झोर  कुर्सी  हटाया  |

 फिर  भूखमरी  को  रोकने  के  लिए  कोन  प्रयत्न
 करेगा  |  -  wet

 SHRI  SHYAMNANDAN  MISHRA
 (Begusarai):  May  I  make  a  submis-
 sion  with  regard  to  the  flood  situation
 in  Bihar?  We  have  been  discussing
 the  flood  situation  for  the  country  as
 a  whole,  but  the  Bihar  situation  was
 sought  to  be  highlighted  in  a  special
 manner  by  many  hon’ble  Members  of
 this  House.  Later  also,  the  gravity
 of  the  Bihar  flood  situation  was  im-
 pressed  upon  the  House  and  upon  the
 Government.  But  Government  never
 thought  it  fit  to  come  to  the  House
 with  a  full  statement  on  the  subject.
 Now  you  say  that  you  have  asked
 the  Government  to  make  a  statement.
 It  may  well  be  that  they  would  come
 up  with  a  slatement  on  the  Jast  day
 when  we  will  be  left  with  no  remedy.
 (Interruptions.)  We  come  from  that
 State.  The  situation  there  is  very
 grave,  The  unprecedented  floods
 have  affected  the  various  parts  of
 Bihar.  The  most  serious  aspect  of  it
 is  that  the  Bihar  Government  is  not
 functioning  at  all,  There  is  no  Gov-
 ernment  worth  the  name  to  come  to
 the  rescue  and  relief  of  the  people
 (interruptions).

 थी  हुकम  शम्  कस बाय  |  (4737)  के
 बिहार  सरकार  के  पास  पैसा  नही  है  प्रदान
 खरीदने  के  लिये  कौर  जो  प्रयास  देने  का
 वचन  उन्हों  ने  दिया  था,  वह  भी  उन  को  नहीं
 मिला  |  आप  खाद्य  मंत्री  जी  को  यहाँ  बुलवाइये  ।

 eo
 (स्वात  )

 MR.  SPEAKER:  Unless  al  of  you
 sit  down,  I  would  riot  oall  any  one,
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 ara  बैड  जाएं  |

 प्री  तो  ग्रह  हाल  हो  गया  है  कि  रोज
 जाते  ही  यह  चीज  शुरू  हो  जाती  है  t  मुझे  तो
 ख्वाब  में  भी  इस  तरह  ग्रुप  खड़े  हुए  नजर  पाते
 है।  श्राप  को  थोड़ा  शान्ति  से  शुरू  करना  चा  हिए  1
 यह  जो  हार  के  बारे  में  सवाल  है,  इस  प  ८
 26  तारीख  को  बहस  हो  चुकी  है।  इस  के  पहले

 भो  क्वेश्चन्स  में  यह  सवाल  भरा  चुका  है।
 यह  एक  आराइडेटिकल  सब्जेक्ट  है  श्रेय  एक
 कटिम्पूइंग  मटर  है  मीर  रूस  के  तहत  कोई
 रास्ता  नजर  नहीं  भाता  |  इसलिए  मैंने  कहा
 है  कि  इस  अरसे  के  दौरान  मे  जो  कुछ  सुग्रा  है
 उत  के  बारे  में  यह  एक  स्टेटमेंट  दे  इस  में
 भ्र ौर  क्‍या  करे  1

 की  श्याम नन्दन  सिर  :  प्रभी  तक  कोई
 नतीजा  नहीं  निकला  है  और  लोग  भूख  से
 मर  रहे  है  ।  (व्यायाम )

 श्री  अटल  बिहारी  वाजपेयी  :  चर्चा  तो

 हुई  थी  लेकिन  उस  चर्चा  के  बाद  जो  घटनाये
 घटी  है  श्र  र  जो  ५  स्थिति  बिगड़ी  है,  उस
 को  बिहार  की  सरकार  संभालने  में  वित्त

 वही  @  श्र  केद्रीय  सरकार  को  जितनी
 मदद  देनी  चाहिए  थी  बहु  नहीं  दे  रही  है  ।

 SHRI  BHAGWAT  JHA  A™
 (Bhagalpur):  We  agree  with
 friends  that  we  have  floods  in  Bo
 and  that  people  are  in  difficulties.
 The  point  is  that  we  want  more
 grams.  The  Bihar  Government  has
 asked  for  38,000  tonnes  per  month
 plus  Rs.  20  crores  for  immediate  re-
 lief  plug  Rs.  40  crores  for  repair  of
 roads  damaged  by  the  floods,  The
 22,000  tonnes  of  foodgrains  distribut-
 ed  by  the  Bihar  Government  are  not
 enough.  Mr.  Ghafoor  and  hig  ad-
 ministration  are  serious,  but  the  pro-
 blem  is  that  we  have  no  grains,  we
 have  no  money,  (Interruptions)  The
 question  is  ong  of  paucity  of
 funds.  They  want  to  make  political
 blackmail  of  the  situation...  (Inter-~
 ruptions)  We  want  more  fooigrains,
 more  money.  This  is  simply  political
 black  -mailing.
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 SHRI  A.  P,  SHARMA  (Buxar):
 want  to  exploit  politically  the

 difficulties  of  the  people
 SHRI  P.  M.  SAYEED  (Laccadive,

 Minicoy  and  Amindivi  Islands):  In
 Kerala  unprecedented  havoc  has  been
 caused  by  floods.

 SHRI  H.  N.  MUKEREE  (Calcutta-
 North-East):  You  have  very  gene-
 rously  permitted  me.  I  feel  I  would
 like  to  have  your  guidance  whether
 the  House  should  proceed  with  this
 matter  when  you  say  that  this  is  a
 continuing  matter  and  ha-  been  dis-
 cussed  earlier.  My  difficulty  is  that
 in  Bihar  as  well  as  in  West  Bengal
 and  so  many  other  States,  a  situa-
 tion  has  been  created  where  in  addi-
 tion  to  the  natural  calamities  and
 floods  about  which  the  Government
 may  not  be  in  a  position  to  do  any
 thing  material,  there  is  shortage  of
 food  supply  and  starvation  deaths
 happening  in  West  Benga]  and  the
 West  Bengal  Government  had  the
 gumption  to  put  out  a  statement  that
 deaths  have  taken  place  not  on  ac-
 count  of  starvation  but  on  account  of
 malnutrition.  This  king  of  statement
 coming  in  the  year  of  grace,  974  5
 a  slander  on  humanity  This  kind  of
 things  goes  on  and  the  Parhament  :s5
 at  the  fag  end  of  the  session
 and  we  do  not  get  an  oppor-
 tunity  of  discuising  this  motion
 even  to  the  point  of  censuring
 the  Government  because  they  are
 chary  of  coming  out  with  a  state-
 ment  regarding  the  position  and  you
 are  in  a  predicament  having  to  ask
 over  and  over  again  for  a  statement
 which  they  do  not  do  on  their  own,
 that  being  so,  it  surely  becomes  in-
 cumbent  on  the  Parhament  I  came
 back  from  Calcutta  only  last  night
 and  I  do  realise  the  kind  of  feeling
 prevailing  in  that  part  of  the  coun-
 try  I  think  the  Government  should
 beware  of  this  spirit  prevailing  in
 lasge  parts  of  the  country  before  it
 takes  all  kinds  of  strategems  There-
 fore,  I  feel  that  what  Mr  Vajpayee
 has  sought  to  bring  in  is  a  real  op-
 portunity  fer  the  Parliament  to  dis-
 cusea  a  matter  of  national  importance
 involving  a  lot  of  censure  of  the
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 Government  that  is  ineidental  and
 which  is  something  which  we  cannot
 avoid,

 Therefore,  I  would  like  your  guid-
 ance.  I  came  from  Calcutta  only  last
 night  and  that  is  why  I  feel  even
 more  concerned  than  I  would  have
 been  otherwise  about  the  essentiality
 of  this  matter

 क्रि  मधु  लिये  (बाका)  अध्यक्ष

 महोदय,  मैं  प्वाइंट  ग्राफ  आर्थर  पर  खड़ा

 हु,  क्‍या  दूसरों  की  तरह  गाली-गलौज  के
 बिना  नहीं  सुनेंगे

 ?  मैं  व्यवस्था  के  सवाल  पर
 पहले  से  खड़ा  हू  a

 अध्यक्ष  महोदय
 तरीका  है?

 यह  बोलने  का  क्‍या

 क्रो  मधु  लिमये  :  जब  कोई  सदस्य  प्वाइन्ट
 ग्राफ  प्रा  र  पर  खडा  होता  है  तो  आप  को  तत्काल

 सुनना  चाहिए  मगर  ड्राप  की  राय  में  बोगस
 पाइन्ट  आफ  आडर  है  तो  आप  कह  सकते  हैं
 फू  बेगम  प्वाइन्ट  ग्राफ  भाई  र  है  q  लेकिन

 बह  क्या  तरीका  है  इस  तरह  आप  सदस्यों  को

 दिव्या  बहार  करते  के  लिये  उकसा  रहे  हैं  t

 (व्यवधान  )

 SHRI  B  K  NASCHOWDHURY
 {Cooch-Behar)-  The  situation  in
 North  Bengal  which  I  raised  yesterday
 and  day  before  yesterday  ..(Inter-
 ruptinns)

 PROF  MADHU  DANDAVATE
 (Rajapur):  Mr.  Madhu  Limaye  has
 alieady  started  his  point  of  order.
 Always  a  point  of  order  should  have
 precedence.

 MR,  SPEAKER:  Mr,  Ramachand-
 ran  Kadannappalli,  why  are  you  get-
 ting  up  every  time?  I  am  not  able
 to  hsten  to  anybody.  Order  please.
 Tf  you  are  on  @  point  of  order  ‘you
 ate  welcome  to  say  about  it.  But  it
 must  be  strictly  point  of  order.  If
 vou  are  om  some  Submission  I  will
 listen  fo  you  later  on.

 ‘
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 SHRI  MADHU  LIMAYE:  I  have  a
 point  of  order.

 MR.  SPEAKER:  Why  are  you  in-
 terrupting  nve  like  this,  Mr.  Madhu
 Limaye?  ‘You  want  to  submit  some-
 thing  else.

 PROF.  MADHU  DANDAVATE:
 The  hon.  Member  over  there  wants
 to  submit  something.  He  said  that.

 MR,  SPEAKER:  I  am  _  »not  only
 baund  to  this  side;  I  have  to  listen  to
 that  side  too.

 PROF,  MADHU  DANDAVATE:
 You  can,  Sir.

 MR,  SPEAKER:  How  can  I  ignore
 them?  Why  are  you  standing  up
 every  time?  Mr.  Ramachandran
 Kadannappalli,  why  don’t  you  tell  me
 what  you  want?

 SHRI  RAMACHANDRAN  KADAN-
 NAFPPALLI  (Kasergod):  There  is
 the  serious  situation  which  has  arisen
 in  Kerala,  Sir.

 MR.  SPEAKER:
 of  order.

 SHRI  P.  M.  SAYEED;  Many  people
 are  dying  of  starvation.

 It  is  not  a  point

 MR.  SPEAKER;  All  of  you  may
 please  it  down,  Everytime  I  saw  you
 getting  up  In  spite  of  Mr.  Madhu
 Limaye’s  protest  I  called  you.  I  gave
 you  notice  that  if  १3  8  8  point  of
 order  you  are  welcome,  Please  don’t
 get  up  everytime.

 SHRI  P.  M.  SAYEED:  We  gave
 notice  under  Rule  377  It  js  a  serious
 situation  about  food  supply.

 MR,  SPEAKER:  This  iy  not  a  dis-
 cussion  under  Rule  377.  Order
 please.

 |  SHRI  PRIYA  RANJAN  DAS
 MUNBI  (Calcutta  South):  You  allow
 Jyotirmoy  Bosu  to  say  without  point
 of  order.  You  Allowed  Mr.  Hiren
 Mukerjee,  You  allow  them,  When  it
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 comes  to  our  side  you  are  not  allow-
 ing.  We  protest,  It  is  not

 pe Sir.  They  are  shouting  without  poin
 of  order.  When  it  comes  to  congress
 members,  you  say,  strictly  point  of
 order,  Why  it  is  so?  Why  it  is  so?

 SHRI  PILOO  MODY  (Godhra):
 You  go  and  cry  on  somebody's  lap,
 not  here.

 MR.  SPEAKER:  Mr.  Naik,  why
 don't  you  sit  down?

 SHRI  B.  V.  NAIK  (Kanara):  I  will
 make  a  submiasion.

 PROF,  MADHU  DANDAVATE:  Not
 submission,  point  of  order

 MR,  SPEAKER:  I  welcOme  you  to
 make  that,  if  you  are  on  a  point  of
 order  Don't  defy  me  when  I  say
 that  I  will  allow  you  later.

 ft  we  fend  प्रत्यक्ष  महोदय,  मेल
 व्यवस्था  का  प्रश्न  प्र रेन्ज मेंट  आफ  बिजनेस
 में  सम्बन्धित  है  [ब्यान  )
 श्राप  मुझ  सुनेंगे  तो  बोलेगा,  झगर  महीं

 सुनना  चाहते  लो  बेठ  जाऊंगा  ।

 MR,  SPEAKER  You  cannot  go  on
 like  this.  Order  please.  All  of  you
 may  please  sit  down.  The  question
 was  about  Adjournment  Mation.  I2
 have  made  certain  observations  over
 which  Prof.  Hiren  Mukerjee  made
 some  submission.  In  between  this
 discussion  has  started.  The  hon.
 Member  here  gets  up,  the  hon.  Mem-
 ber  there  gets  up,  you  get  up.

 हो  मनु  लिखने  :  मैं  सव  से  पहले  से  जड़ा

 हुआ  हूं ।  बाप  सुनना  नहीं  चाहते  हैं  तो  मत
 सुनिये  ।

 .

 भ्रध्यज्ष  महोदय  :  ऐसा  मत  कीजिये.

 यह  ड्राप  को  भत्ता  मालूम  नहीं  देता  ।

 शाप  कॉ  ध्याइंट  अाफ  अा  शुडजननेंट
 मोशन  पर  है  भा  किसी  और  शाल  थर  ?
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 की  मु  लिखते  :  कार्य  मची  &  अनुसार
 स|  से  पहले  एड जने मेंट  मोशन  जाएगी  q

 छापने  कालिंग  स्टेशन,  शार्ट  नोटिस  बवेश्चम

 हाफ  एन  पावर  डिसकशन  सब  बन्द  कर  दिया

 है।  प्री  कौर  कोई  रास्ता  नही  रह  गया  है
 अविलम्बनीय  लोग  महत्व  के  सवालों  को  उठाने
 का।  श्राप  कहते  है  कि  कॉन्टितुड्ग  मैटर  है
 मेरी  प्रति  ना  यह  है  वि:  स्टार बे शन  डेट्स  का

 सवाल  क्या  केर  द्र  के  जरा  भ्रमित  की  सप्लाई

 से  सम्बन्ध  नही  रखता  है  ?  यह  उस  दिन  चर्चा

 गे!  विजय  सही  था  t  प्रटल  जे।  ने  जो  विषय
 रखा  है  बह  विल्कुल  अलग  है  1  उस,  सम्बन्ध
 साकार  को  विफलता  से  है  1  झ्र नान  की
 सप्लाई  और  एडजस्टमेंट  मोशन  रन  पर

 आप  तत्व  चर्चा  4  रवाए  और  कोई  रास्ता

 नही  है  t

 SHRI  ्,  M.  SAYEED:  Is  this  the
 point  of  order?  (Interruptions)

 SHRI  DINESH  CHANDRA  GO-
 SWAMI  (Gauhati):  The  point  of
 order  I  am  making  is  that  the  Oppo-
 sition  has  come  forward  with  an  ad-
 journment  motion.  As  you  have
 rightly  pointed  out  this  is  a  continu-
 ing  matter  in  the  sense  (Interrup-
 tions)  that  earlier,  the  other  day,
 when  we  discussed  the  floods  and
 drought  situation,  we  pointed  out  to
 the  Government  about  the  series  of
 news  items  that  appeared  m_  the
 papers.  Therefore,  in  my  respectful
 submission,  it  is  a  continuing  subject
 ang  I  feel  when  this  is  a  matter
 which  concerns  al]  of  us  deeply  let
 us  not  make  a  political  capital  out  of
 it.  My  submission  will  be  that  in
 order  to  make  your  observation  fruit-
 ful  you  should  immediately  give  an
 opportunity  of  continuing  with  the
 discussion  on  floods.  If  you  will  give
 us  the  opportunity  of  discussing  this,
 the  Minister  will  be  able  to  express
 hin  views.  After  all  a  series  of
 serious  news  item  has  appeared  in  the
 papers.  It  would  be  better  if  you
 coutd  give  us  some  time  for  discussion
 ef  this  continuing  matter.

 क.  SR.  SPRAKER:  The  Central  Gov-
 einmant  provided  to  Bihar  Goverh-
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 ment  foodgrains  of  the  order  of  10,000
 tonnes  as  against  35,000  tonnes  of
 foodgrains.  With  the  acute  shortage
 of  foodgrains.  the  famine  conditions
 have  developed  in  the  State,  parti-
 cularly,  in  the  flood  affected  areas
 where  0  persons  are  reported  to
 have  died  of  starv2tion.  Everything
 was  discussed  at  that  time.

 SHRI  SHYAMANANDAN  MISHRA;
 This  shows  that  this  is  a_  failure
 exactly  of  this  Government,  T!  is
 what  we  are  seeking  io  ee,  In-
 terruptions).

 SHRI  JYOTIRMOY  BOSU  (Dia-
 mond  Harbour):  Sir,  I  gave  you  a
 document  about  the  starvation  deaths
 in  Bankura,  Purvlia,  Burdwan,
 Cooch-Behar  and  Bihar.  (Interrup-
 tions).

 THE  MINIST&P  OF  PARLIAMEN-
 TARY  AFFAIRS  (SHRI  K.  RAGHU
 RAMAIAH):  So  far  as  it  reletes  to
 floods  there  was  imcomplete  discus-
 sion,  This  sid?  of  the  House  is
 anxious  to  continue  with  the  discus-
 sion.  As  soon  as  urgent  Government
 work  is  complete  we  will  take  it  up.

 MR,  SPEAKER:  Are  you  pressing
 for  your  adjournment  motion,  Mr.
 Vajpayee?

 SHRI  ATAL  BIHARI  VAJPAYEE:
 I  am  pressing  for  it.

 मैं  सदन  की  अनुमति  चाहता  हू  प्रो
 मांग  करता  हू  कि  सदन  को  स्थित  कर  दिया

 जाए  ।

 यह  कहना  ठीक  नहीं  है  कि  बिहार  में  जो

 परिस्थिति  उत्पन्न  हुई  हैं  उस  पर  चर्चा  हो

 चुकी है  ।  जिस  समय  चर्चा  हुई  थी  उस  समय

 बिहार  में  परिस्थिति  भयंकर  नहीं  थी

 ,  (इंटरचेंज)

 wo  महोदय  :  प्राय  इस  को  पुट  प्रियें  |

 की  a  बिहारी  बाजपेयी  :  में  प्रस्ताव

 करता  हूं  दिन  सदन  की  कार्यवाही स्थगित  की

 जाएं  ।

 fe



 ir  Papers  laid  on

 SHRI  K.  RAGHU  RAMAIAH,  I
 object  ta  rt.  It  amounts  to  a  censure
 motion

 MR.  SPEAKER  Those  who  are  in
 favour  of  the  adjournment  motion
 may  please  rise  in  their  seats

 I  find  the  numbei  is  more  than  50
 The  motion  is  admitted  We  wil]  take
 at  up  at  4  O'clock.
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 PAPERS  LAID  ON  THE  TABLE
 Rerort  oF  EvecTion  CoMMIS8i0N  OF
 InpIA  on  Firra  Generat  ELECTIONS  IN
 1971-72  anp  Detimrration  ComMis-
 SION  ORDERS  RE  PARLIAMENTARY  AND

 ASSEMBLY  CONSTIIUENCIEs  or
 KERALA  HIMACHAL  PRADESH  AND
 KARNATAKA

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 NITIRAJ  SINGH  CHAUDHARY)  I
 beg  to  lay  on  the  Table—

 a)  A  copy  of  the  Report  (Find:
 version)  of  the  Election
 Commission  ot  India  on  the
 Fifth  General  Elections  in
 India  1971-72  Narrative  and
 Revective  Part  [Placed  in
 Library  See  No  Lt-8370/74]

 (2)  A  copy  edch  of  the  following
 Ordeta  (Hindi  and  Englisn
 versions)  of  the  Delimtation
 Commiszion  under  sub-sec
 tion  (3)  of  section  0  of  the
 Delimitation  Act,  972

 4)  Order  No  8  of  the  Delim:-
 tation  Commission  in  res-
 péct  ef  the  delimitation  of
 parliamentary  and  assemb-
 ly  constituencies  in  the
 State  of  Kerala,  published
 in  Notification  No  SO
 45€(E)  in  Gamette  of  India
 dated  the  27th  Julv,  974

 (il)  Osder  No.  9  of  the  Delimi-
 tion  on  Commussfon  in

 respect  of  the  delHmitation

 ”
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 of  Parhamentary,  and
 assembly  constituencies  in
 State  of  Himachal  Pradesh,
 published  in  Notsfieations
 No.  SO  46i(#)  in  Gazette
 ot  India  dated  the  Bist
 July,  1974,

 Order  No,  20  of  the  Deli-
 mitation  Commision  in
 respect  of  the  delimitation
 of  pailiamentary  and  as-
 sembly  constituencies  m  the
 State  of  Karnataka,  publi-
 shed  im  Notification  No
 SO  479(E)  in  Gazette  of
 India  dated  the  5th  August,
 974  [Placed  wm  Library
 See  No  LT-8373/78)

 (an)

 Norifications  unprR  Customs  Act,
 4982

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  FINANCE
 (SHRI  K  प्  GANESH)  I  beg  to
 lay  on  the  Table  a  copy  of  the  follow.
 ing  Notification  (Hind:  and  English
 versions)  under  section  i59  of  the
 Customs  Act,  962

 ay  G  S$  R  $70(E)  published  in
 Gazette  of  India  dated  the
 28th  August,  974  together
 with  an  explanatory  memo-
 randum

 (2)  GSR  380(E)  published  in
 Gazette  of  India  dated  the
 29th  August,  974  together
 with  an  explanatory  menio-

 randum  [Placed  m  Library
 see  No  L7-8372'74)}

 Report  or  Commussgon  or  Inquiry
 INTO  8  66DTRAPPERANCR  «OOF  NETAJI
 Supyss  Canora  Boss  Aanp  Repori
 ON  Pouce  FremngG  at  Limpor  हुह
 Sungupna,  Nacag,  Drereicr

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 AND  IN  THE  DEPARTMENT  OF
 PERSONNEL  (SHRI  RAM  ISIWAS
 MARDBIA):  Lbag  to  thy  om  the  Table—


